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Notifications under sub-section (4) of
section 39 of the Delhi Sikh Gur-
awaras Act, 1071:—

(1) Hindi translation of the Delhi
Sikh Gurdwaras (Secondl
Amendment) Rules, 1974, pub-

lished in Notification No F.18/
17/74-Jdi, in Deihi Gazelte
dated the T7th -November, 1974.

(2) Hindi translation
Sikh Gurdwara
Commitiee (FElection of Mem-
bers) (Amendment) Rules, 1974,
published in Notificalion No.

of the Delhi
Management

F.18(19)/73-Judl. in Delht
Gazette dated ithe 19th Novem-
ber, 1974.

(3) Hindi trenslation of the Delhi
Sikh Gurdwara Management
Committee (Registratiop of
Elerctors) (Second Amendment)
Rules, 1974. published in Noti-
fication No. F.18(19)/73-Jud!.
in Delhi Garzette daled the 19th
November. 1974

[Placed in Library See No LT-
8670/747.

CUJARAT GOVERNMENT ORDERS TUNDER
GuJiarat vacanNT Lanps 1v  URpan

Areas (PROHIRITION OF ALIENATION)

Act, 1972

SHRI DALBIR SINGH: 1
lay on the Table —

beg {o

(i) A copy of the following Gujarat
Government Orders under sub-section
{4) of section 7 of the Gujarat Vacant
Lands in Urban Areas (Prohibition of
Alienation) Act, 1972, reac with clause
(¢)(iii) of the Proclamaiicn dated the
Uth February, 1971 issued by the
President in relation to the State of
Gujarat:—

(1) Order No. VCT-1473/93988-V
dated the 17th August, 1974
in the case of Parnakunj Co-
operative Housing Society
Ahmedabad.

(2) Order No. VCT-1973/220/V dt.
the 22nd August, 1974 in t_he
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case of Shri Pravinsinh Bhag-

vansing, Village Andada,
Taiuka | Ankleshwar, Districl
Broach.

) Order No. VCT-1473/89031-V
dated the 27th August, 1974
in case of Sarvashri Ambalal
Maneklal and Rameshchandra
Manekalal, village Hathijan,
'Taluka Dascroi, District
Ahmedabad.

Order No. VCT-3073/101343-V

fdlated the 4th September. 1974
in the case of Shri D. K. Mar-
fatia of Surat.

Order No. VCT-1473/91491-V
dated the 10th September. 1974
in the case of New Gokulnagar
Cooperative Housing  Sociely
Limited, Vatra, Tealuka Dascroi,
District Ahmedabad.

Order No. VCT-1773/120012-V
dated the 17th September, 1974
in the case of Shri Triloknagar
Cocperative  Housing  Society
Limited. Baroda

Order No. VCT-1773/75128-V
dated the 21st Sentember, 1974
in the case of Jai Jagannath
Cooperative Housing Sociely
Limited. Ahmeadabad.

Order No. VCT-3074/19138-V
dated the 24th September. 1974
in the case of Jay Gangeshwar
Cooperative Housing  Society,
Limited, Surat,

Order No. VCT 1474/57058-V
dated the 26th September, 1974
in the case of Morana Apart-
ment Cooperative Housing
society Limited. Ahmedabad,

Order No. VCT-1473/121831-V
dated the 5th Octsber, 1974 in
the case of New Alaknanda
Cooperative Housing  Society
Limited, Vasirapur.

Order Nc. VCT-1473/143658-V
dated the Tth October, 1974 in

the case ¢f Shri Raidecn Co-
operative Housing Sociely
Limited, Ranio Taluka city,

District Ahmedabad.
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{12) Order No. VCT 1473/97996-V
dated the B8th October, 187+
in the case of Nav Rachna
Cooperative Housng Sociely
Limited, Ahmedabad.

(13) Order No. VCT-8174/33373-V
dated the 9th October, 1974 1n
the case ot Sarvashrt Hir
Jesang and Lavn Ratna. Nana-
Kerala, Taluka Vadhvan, Dis-
triet Surendranagar

(14) Order No VCT-2473/91000-V
dated the 10th October, 1974 m
the case of Krshn nagar Cn-
operative Heusing,  Societs
Limited, Nadiad. Distriet Kana

(15) Order No, VCT-2473/1%3733-V
dated the 10th October, 1474 n
the case of Shn Babarbhu
Ganirbha:, Ramnagar, Taluka
Anand, Distriet Kaira.

(1) Order No  VCT 2874, 39006-\"
dated the 10th October, 1974 in
the case of Shri G. M Chuda-
sama of Rajk st

(17) Order No
dated the 10th
in the case of
operative Housing
Lamited Upleta, Distriet
kot

VCT-2873/1514-V
October, 1974
Kalyan Co-
Societv
Rar

(18) Order No VCT 307479963 \'
igted the 10th Ortober, 1474 M
the casp ol Shrimati Savitaben
Maganlal Nyak Kadodara
Tajuka Palsana, District Sura

(19) Order No VCT-1773/109260-V
dated the 10th October, 1974 1
the case of Swamibagh Co-

operalive Housing Society
Tamited, , Mamalonwu Taluka
Baroda

(20) Order No VCT-1174/69000-\
dated the 14th October, 1974 1n
the case of Husem Cooperu-
tive Housing Society Lamted,
Vejalrpur, Taluka aity, District
Ahmedabad,

(21) Order No. VCT-8074/87437-V
dated the 15th October, 1974 1n
the case of Shri Bhakhubhat
Haribkai Desai, Antrali, Taluka
Palsana District Surat,
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Order No VCT 1474/812033-V
dated the 15th October, 1974 n
the case of Shr1 hashihali Da-
babhax Patel of Shahwade anud
others, Shahwadi1 Taluka city,
Distriet Ahmedabad.

Order Nn VOT 2874/ 23730-V
duted the 15th Octlober, 18974 n
the case f Tual Nagar Co-
operalive Housing Society (pro-
posed) Rujkot

Order No VCT-SR/395/72
dated the 12th August, 474
in the case ol Shri Nanubhar

Jethabha) Patel, Ahmedabad.

Order No VCT-SR/192/74 dated
the 17th Augusl, 1974 in the
Casg ol Shii Gulmoamarl
Kadurbhai, Ahmedanad

Ordey No \COT/SRy BT 72
dated the 2Tth August, 1974 in
the rawe ot M/a Bhagvat Piro-
wums Ahmedabad

Order N VOT/SR /204771
datee! the !3ih September. 107}
m the case ot Laxm Coopera-
tive Indusinmal Eectale Limited,
Ahmedabad

Order No VOT/SR/46/73 daled
the 13th September, 1974 1» the
tase ol M/s Best Pharmaccuf:-
cals  and Chemicals  Factory
Ahmedabad

Order No VCT/SR/127/72
daled the 13th September, 1474
in the case ¢f Ganesh Copera-
tive Industrial Estalc, Ahmeda-
bad

Order No VCT/SR/132/7(3)
dated the 21si September, 1974
m the case of KXalpa Vraksh
Theater Private Limited, Ah-
medabad

Order No. VCT/SR/146/7(3)
dated the 25th September, 1974
in the case of Shri Bhikhabhai
Sommnath Pate] of Ahmedabad

Order No, VCT/SR/133,7(3)
dated the 26th September, 1974
wn the case of Vikram Vikash
Mandal Owners’ Asmociation,
Ahmedabad.
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(33) Order No VCT/SR/58/73 dated
the 30th September, 1974 in the
case ot Shrimati Asharafu-
namsha Begam Tale Mohamed
Khanji Vinzol, Taluvka DPascroi,
District Ahmedabad

(34) Order No. VCT/SR/158/7(3
dated the 5th October, 1874 in
the case of Harmn Om Enterprisr,
Ahmedabad

(35) Order No VCT/SR/155/T4
dated the 5tk October, 1974 1n
the case of Nikun) Traders, Ah-
medabad

(36) Order No VCT/SR/158/7}
dated the 11th October, 1874 1n
i{he case of Rexroth Maneklal
Industries Limited Ahmeda-
bad

{37) Order No VCT/SR/I145/7(3
dated the 21si October, 1874 n
the case of Shreeji Corporation
Ahmedabad

(i8) Order No VCT/SR/119/74 dt
the 13th September 1974 m the
case ot Baroda Industrial Deve-
lopment Corporation Lid
Baroda

(39) Order No VCT/SR/57/74 (t
the 27th September, 1874 in
the case of Shn Sidhanath
Mahadev Trust Chhama Ta'uka
Baroda

(40) Order No VCT/SR/58/74, dt
the 27th September 1974 in the
case of Shri Shivrain  Pama
Trust Chham: Taluka Baroda

{41) Order No VCT/SR/113/74
dated {he 5th October 1974 in
+he case ot Barnda Produrtivaty
Council Baroda

(42) Order No VCT/SR/59/74+ dt
the 5ih Oclober 1974 in 1he
cage of Shr1 Bhikabha: Kilabhat
Girasta V  Bhlapur Taluka
Dabhat

(43) Order No VCT/SR/116/74
dueted the 14th October, 1874 1n
the case of Noble Rubher In-
dustries, Baroda
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(44) Order Ne VCT/SR/43/7 L
the 17th August, 197¢ in ‘Y
case of Shri Parshotlamdas
Pranjivandas, Surat

(45) Order Noc VCT/SR/44/74, 3t
the 1Tth August, 1974 1n the
case of Shri Chandrakaat
Pranjivandas, Surat

{48) Order No VCT/SR/42/74 dt. tie
17th August, 1974 in the cass of
Shn Pramodkumar Pranjives-
das, Surat

{47) Order No VCT/SR/36,74 dt the
215t August, 1974 in the case of
WMitsui Miils, Bombay

(48) Order No VCT/SR/47/74 dt
the 11th September 1974 n the
case of Shn Dahyagir Mamgim
Gosal, Vankaneda Taluka
Palsana, Distt Surat

(49) Order No VCT/SR/456/7T4, dt
the 11th September, 1974
the case of Shrimati Motun-
ben Ishwarlal Gandhi Surat

(30) Order No VCT/SR/58/74 dt
the 12th September 1974 n
the case of Shm Ram Indus-
trial Coop Services Sormely
Lid surat

(51) Order No VCT/SR/76/74 daled
the 19th October 1974 n the
rase of Sarvagmk Educatiom
Society, Surat

(52) Order No CG/VCT/SR/}/74
dated the 31st August 1974 1
the case of Asm Agro Equipment
Private Lt Antalia Taluka
Gandevi

(53) Order No TNC/VCT/S8R/257/
WS 8336 dt the 4th August, 1974
In the case of Shri Wileshkumar
Kanaksing Solank:

(54) Order No TNC/VCT/SR/288/
Ws-8423 dt. the 12th August
1974 1n the case of Shri Gor-
dhanbha: Ambalal Patel Chik-
hodra

(95) Order No TNC/VCT/8R/267/

WS 8421 dt. the 14th August,
T4 in the cage of Vinodbha
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Ravyibhai Patel Vallabh Vidh-
yanagar Taluka Anxnd

(88) Order No TNC/VCT/SR/289/
WE-888) dt the 16th August
1974 in the case of Manibha:
Ranjibhai and others Shekhad:
Taluka Petlad

i57) Order No TNC/VCT/SR/70/
WS-8448 dt the 16th August
74 1in the case of Charuta:
Vidyarrandal WVallabh Vidya-
nagar
58) Order No TNC/VCT/SR/.%
dt 19th August 1974 in the case
of Cayto Pvt Lid Anand
«39) Order No TNC/V(T/,SR/280
WS.8566 dt 20th August 1974
in the case of Sabarmati Ash
ram Gaushala Trust Bida)

180) Order No TNC/VLT/282 WS
8582 dt 20th August 1974 1n
the case of Maganbhai Budh~
bha: Chaklashi Pati Nadiad

tbl) Order No TNC/SR/58-bD49) dt
20th August 1974 in the cas.
of Ramanlal Amratla Patel
‘Cambay

y6’) Order No TNC/VCT SR/2:8
WS 8482 dt the 26th Seplemver
1974 in  the case of Ottambha:
Dahyabhai Saolanh: and others
of Kenavi Taluka Nadial

{83) Order No TNC/VCT/SR/INT
WS-9077 a1 the idrd Octoler
1974 1n the (2% ot Shui Mam
bhai1 Bacharbhar Uttarsanda

(b4) Order No TNC/VCT/SR/1 1
WS 8243 dt. the 24th October
1974 1n the case of Ravnbhu
Ashabha: Patel Dabhan
Tajluka Nadiad

€65) Order No TNC/V(T/SR/213/
WS/92380 dt the 24th October
1974 in the case of Dahvabhu
Bhai'albhar

¢{8) Order No VCT/RB/7(3) dt the
14th October 1974 mn the case
of [Rajabha: Maragbha: Shah
Jamnagar

%67) Order No Land (¥) (C) 300 dated
the 23rd Sepiember 1974 In ibe
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case of Vallabbripa Indusires
Veravael, District Junagadh

(68) Oder No Land (2)-(C) 3868 dt
the 8th October, 1874 in the case
of JK Export Industries Juna-
gadh

(89) Order No Vacani Land csae
No 23 dated the Sist August
1974 1n the case of M/s Petidat
O11 Cake Industrnes, Dheraj

(70) Order No Vacani{ Land cnse
No 42 dt the 3lst Augus' 1074
In the case of Bmt Jayaben
Narnbha: Patel Upleta

(71) Order No Vacant Land case No
43 dt the 26th September, 1974
i the case of M/s. Marula
Abreshive Industries, Upleta

(72) Order No LND/I/WS/2179/74
dated the 22nd August 1974 ir
the case of Bhagyodaya Cottom
Ginning &and Pressing Factory,
Dharangadhra Distt Surendra-
nagar

{(73) Order No VCT/W/3438 dt the
7th October, 1974 1n the case of
M/s Wellknown Engineenng &
Foundary Surendranagar

(74) Order No VCT/W/34% dt the
16th October 1974 in the cm]i
of Bhagyoday Ceramic Indus-

iries Surendranagar

(75) Order No Jamun 1-27774 dt
the 19th October 1874 in the!
case of Kunbhar Raghavbhai '
Jcthabhai Betad

(76) Order No BKP-VCT-281 /74
dt 27th August 1974 in the case
of Shri Narottam Kalyann
Thacker and others

(77) Order No  Bhum/VCT/3405
dt the 26th August 1974 n
the case of Bhanu Industnes
Broach

(78) Order No Bhumu VCT 5088 dt
the 6th Seotember, 1974 1n the
case of Shri Bupdudrd Shane
%hai Uber Taltka JYmmbugar,
Distt Broach
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mm No. “Lagd/NA/WS/1211
T '@e the 8th August, 1974 in the
~e: comeof Agro Alloys Mamufac-

{80) Order No, LND/NA/2410 dt.
the 20th August, 1974 in the
case of Manilal Nathalal Patel
and others, Unijha Taluka,
Siddhpur.

(81) Order No. LND/NA/WS 2372 dt,
- 21st August, 1874 in the case of
Saraswatl Sahakar Corporation.

{82) Order No. LND/NA/WS/2940
dt. the 6th September 1974 in
the case of Mehsana Taluka
Coop. Cotton Bales Ginning and
Pressing Soc. Mehsana,

(8:) Order No, LND/NA/1135 dt.
Sth September, 1974 in the case
of Gajanan Emgineering Works
& Gajanan Tubewrell Co, Unzz,
Taluka Sidhpur,

(84) Order No. LND/NA /W 3-2666 di.
the 17th September, 1974 in the
casce of Shri Mohanbhai Ray-
chandbhai & others,

(85) Order No, LND/NA/WS/2085
dt. the 28th September, 1974
in the case of Shri Tribhovandas
Duwarkadas & others,

(ii) A statement (Hindi and English
versions) showing (i) reasons for de-
lay in laying the above Orders and
*.{ii) for not laying the Hindi versions
. "thereot,

[Placed in Library. See No. LT
. B67T1/74),

. PERSONAL EXPLANATION DY
MINISTER

' T'HE MINISTER WITHOUT PORT-
FOLIO tamu UMA SHANKAR DIK.
m Bir,.

& M(am)

“I*tf oy W gy

e mlﬂtQ!

wwTr & few qaw %mﬂtw '
fani ®wvz wro 1 Wfer qg weEtETr
frefas segracR eafaad
ferar gur & f: uitﬁ'm‘&:ﬂff
s srar gar § ad & g essdr
s e & & ok sefma wiwarT
A smarar) KX gg =& wgw
fv ag du1 3R faar . & sgrar
ﬁvrﬂ"«mﬂ%fmhﬂl Qe

Aguwad | & aw & g g war)
wiwg 3@ & ak § 3z sqfeana
TR T | § HIT ST 54 3 #Y
e ey wrgan g wat i g8 ag %4
framar wdf vaT § 1

The MINISTER WITHOUT PORT-
FOLIO (SHRI UMA SHANKAR DIK-
SHIT): Mr. Deputy Speaker, Sir, with
your permission I wish to explain the
correct positio:- regarding allegations
made against me in this House by
Shri Madhu Limaye on 2nd Decem=-
ber, 1974. The allegations are
baselesg and incorrect. Shri Madhu
Limayc alleged that I hal demanided
a sum of money from the Chairman of
British India Corporation, that 1 made
an approacn to Smt. Bajoria, that a
sum of Rs. 10 lakhg in tlack was hand-
ea over hy Shri P. C, Jain of DIC to
‘“the Congress Leader” and that some
money had alsp been sent for the
Congress Party in responee 10 a call
made by me. Shri Maahu Limaye aisg
insinuated that ag a cons.ceration fur
such payments I imfluenced the Gov--
ernment of India’s attitude to the
question of extension of - tenure of
cerfain cofficers of the British India
Coryporation.

Sir, it is totally untrie that I had
contacted the Chairman of the BIC or



